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BEFORE THE NATIONAL GREEN TRIBUNAL

CENTRAL ZONAL BENCH, BHOPAL
ORIGINAL APPLICATION NO 34/2020

Petitioner +J. R. Narayan
Versus

Respondents State of Madhya Pradesh & Ors.

JOINT INSPECTION REPORT ON BEHALF OF MPPCB
[MADHYA PRADESH POLLUTION CONTROL BOARD|

1. That. the Hon'ble Tribunal was pleased to direct the MPPCB as under :-

“para 11 (iii) The Member Secretary, State Pollution Control Board is directed to
constitute a Committee of atleast 5 officials to visit the area at certain interval
and ensure that no illegal mining is being done within the area. -

2. That, the Member Secretary, MPPCB has constituted the committee of 06
officers of MPPCB vide office order no. 850 dated 01.10.2020 to visit and
area in compliance of the directions passed by the Hon'ble Tribunal. The

copy of order of MS, MPPCB is enclosed herewith as Annexure R-1.

3. The joint committee of MPPCB has inspected the area on 05.11.2020. The
copy of the inspection report is enclosed herewith as Annexure R-2. The
copy of letter no 3484 dated 25/09/2020 by District Collector. Rewa is

enclosed as Annexure R-3.

4. The committee shall regularly inspect the area at periodical intervals in

compliance of the orders passed by the Hon'ble Tribunal.

Date: 10.11.2020
Place: Bhopal Submitted by MPPCB:-

Throug}%

Adv. Parul Bhadoria
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JOINT INSPECTION REPORT
OF
MPPCB COMMITTEE

IN

Original Application No. 34/2020 (CZ)

J R Naravan
VS
State of Madhva Pradesh




Ref. -

Joint inspection report of MPPCB as per the Hon’ble NGT order on dated
22/09/2020 in OA No 34/2019 (CZ) (J R Naraya vs. Govt of MP)

With refrence to above order dated 22/09/2020 of Hon’'ble NGT, the Member

Secretary MPPCB has constituted a committee vide order no 850 dated 01/10/2020 as per the

direction in point no. 11 (iii) of the order. The point no 11(iii) of the order is as under:

“The Member Secretary, State Pollution Control Board is directed to constitute a

Committee of atleast 5 officials to visit the area at certain interval and ensure that no illegal

mining is being done within the area.”

In view of above order the committee has obtained the information from District

mining office, District Rewa regarding operation of illegal mining in the area of village —

Baijnath, Hinauti and Khamriya under tehsil - Hujur. As per the information provided by

District mining department, Rewa the points related to the present status of mining activities

in the area are reported as under:

i

The information of the area near to village Baijnath and its surrounding and
information of mining activities in this area discussed with District mining officer,
Rewa in reference to point no 11(ii). In this regard, mining officer provided the
information that the Village Baijnath is under Tehsil Huzur and there are 80 stone
quarry leases are sanctioned by District mining office, Rewa in tehsil Huzur.
Regarding illegal mining activity in the area, mining officer, Rewa informed that
District colletor, Rewa vide letter no 3484 dated 25/09/2020 (Annexure —A) had
constituted a committee to keep constant vigil for control of illegal mining and
transportation in the area of vallage Baijnath and nearby area. The mining department
committee inspected the area as per Honble NGT order on dated 06/10/2020.
14/10/2020 and 22/10/2020 for the control of illegal mining in this area. As per the
committee report dated 23/10/2020 submitted to district collector, Rewa no illegal
mining activity was observed in the nearby area.

The MPPCB committee has also visited the area near to village Baijnath and its
surrounding on dated 05/11/2020 and observed no illegal mining activity in the area
at the time of inspection.
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